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O  R  D  E  R 

Mr. Devashish Bharuka, Learned Counsel for the Appellant has completed 

his arguments. Mr. Himanshu Shekhar, Learned Counsel for Respondent No. 1 to 

4/Distribution Licensee and Mr. Farrukh Rasheed for Respondent No. 5/State 

Commission  have  also  been  heard.  They  have  completed  their  arguments. 

Mr. Devashish Bharuka has also been heard in rejoinder submission. 

 

The Judgment is reserved.  

  

    ( I.J. Kapoor)                             (Justice Surendra Kumar)           
 Technical Member                                            Judicial Member 
 
ss/kt 


